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FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptey Board of India (Liquidation Process)
Regulations, 2018)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
UTECH ENGINEERING WORKS INDIA PRIVATE LIMITED

Sr. No, PARTICULARS DETAILS
1. | Neme of corporate debor Utech Engineering Works India Private Limited
2. | Date of incomoration of corparate 16/08/1991
debtor

3. | Authority under which corporate Registrar of Companies- Maharashtra, Pune

debtor is incorx ¢,

registered
4, | Corporate Identity No. / imited | U27110MR1981PTC0620677
Liability Identification No. of

corporate debtor
S. | Address of the registered office | 2055 Sadashiv Peth, Anant Residency, Tak Road
and principal office (if any) of Nr. Hotel Girjla Fino 101& 102, Pune, PUNE,

cormporate debtor Maharashtra, India, 411030
6. | Date of closure of Insolvency 06/07/2025
Resolution Process s
7. | Uguidation commencement date O7/07/2025 (NCLT Order communication received by
of corporate debtor Liquidator on 17/07/2025)
8, | Name of the insolvency Rajesh S. Shah
professional acting as liquidator | RegNo. IBBY/IPAGOZ/IP-NOD592/2018 19711881
Registration number of the
insolvency professicnal acting as
liquidator
9. | Address of the liquidator, as Address: 701, Laxmikunj Apartment, Opp. Premanand
registered with the Board Society, Near Rajendranagar, Navi Peth, Pune 411 030
E-mail of the liquidator, s Emalk: rsshah27@hotmall.com
registered with the Board
10. | Address to be used for Reg, Address: 701, Laxmikun] Apartment, Opp.
correspondence with the liquidator | Premanand Society, Near Rajendranagar, Navi Peth,

E-mall to be used for Pune 411 030
correspendence with the liquidator engineeri

11 | Last date for submission of
claims Notice

Notice is hereby given that the National Company Law Triounal (Mumbal Bench, Court-l)
has ordered the commencement of liquidation of Utech Engineering Works India Private
Limited on 07/07/2025. (NCLT Order communication received by Liquidator on
17/07/2025)

The stakeholders of Utech Engineering Works India Private Limited are hereby called
upon to submit their claims with proof on or before 16th August 20285, to the liquidator at
the address mentioned against item No. 10,

The financial creditars shall submit their claims with proof by electronic means only. All ather
creditors may submit the claims with the proof in person, by post or by electronic means.
Submi of false or mi ing proof of clai nall attract penaities,

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under
the Insolvency and Bankruptey Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be subnmitted under section 38,

Rajesh 8, Shah

Reg No. ISBI/IPA-OOZ/IP-N00592/2018-19/1.1581

Date:19/07/2025

Piace: Pune
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Recovery Section, Regional Office, Pune 1,

doolel dds Canara Bank

Il:'f' S Syndicate I Opp. Modern High School,

Premium Point Building, 4th Floor, Jangli Maharaj Road,

Shivajl Nagar, Pune 411005

recropune@canarabank.com, Ph; 020 25512118

Online Gold Auction Notice

The under menfionad persons are hereby informead that they have failed (o pay off the hability in the loan
accounts. Notices sent to tham by Registered Post have been relumed undelivered, o the Bank. They are
therafore requested to pay off the hability and other charges and redeeam tha pledged securiies on or befora
31.07 2025 failing which tha said securities will be sobd by the Bank in public auction at the cost of the borrower
at the Branch premises at 12:00 PM to 03:00 PM on 04.08.2025 or on any other convenlent date thereafter
without further notice, at the absolute discretion of the Bank_. NMotice iz hereby given to the borrower and the
public in general that the undersigned will conduct online auction of the gold ornaments strictly on *As s What
Is Basis" & “Whatever there is Basis” & "Without recourse Basis”. The auction will be conducted online

through hitps:fegold.auctiontiger.net on 04.08.2025 at 12:00 PM to 03:00 PM

5,
. Branch Name
q

| Eﬁ;dahwasia
[02580]
Mob. 9902413758 381 Mahadev Nagar Shejari Pune

Maharashirad 11051

Borrower Name Account No | Oustanding | Loan Date

and address Liability MNPA Date
Chaitanya Parshuram Waghmare, (180267482070 | 46.410.19 |31/01/2024
Hingane Khurdh 5 N13 1 Ghar No 23/06/2024

2 | Pune Chinchwad
[15322]
Mob. 8022545522

Wing A Shivie] Park Mew Sangavi
Swami Vivekanand Magar Pune
haharashira 411027

Mchan Bhaskar Patil, Flat No 13 154049131044 | 1,29,069.00 |26/12/2024

27/05/2025

3 | Pune Dhankawadi
[03265)

Co Shardaprasad Saro] Laxml
Mob. 9677115123

Krupa 201 Jadhav Magar Sr No 48 3
Nr Gujarwadi Phata Punea
Maharashira 4 11046

Tribhuvan Shardaprasad Saroj, (180078516470 1,71 08826 E_QLG“EEEEE_

e pegtarie |

2210572025

4 | Pune Hadapsar

[00258]
Mob. 9480936767

Pizoli Hawveli Pune Maharashira
411028

Dattatray Laxman Zaware, S N 220 (164027681460 | 1,32,242.37 |02/08/2024

03/05/2025

5 | Pune Hadapsar

Dattatray Laxman Zaware, S N 220 (1g4036387429

40,415.00 |02/08/2024

[0D259] Pisoli Haveli Pune Maharashtra 03/05/2025
Mob. 9480936767 411028

6 [ Pune Kirkee Ramya Sumith, H Type 2/7 Range |164031361409 | 1,00,200.00 |27/08/2024
[00161] Hills Estate Khadki Pune Pune SRI05/2025
Mob. 8602332335 Maharashtra 411020

7 | Pune Kirkee Ramya Sumith, H Type 2/7 Rande |164031361575| 38,634.70 |27/08/2024
[00161] Hills Estate Khadki Pune Pune 280512025
Mob. 8602332335 Maharashtra 411020

The legal heirs of the deceasad borrower has right 1o redeam the Gold prior to Auction.
The borrower should repay the amount within 7 days of tha publication of this notice; falling which tha bank will
auction the Gokd and uze the amount for recovery of its arrears and other expenses.

Conditions for Auction

1. No responsibility altaches to the bank for the quality and the specifications of the Gold. The Gold are being

auctioned in"asis where iz" condition at risk of the customer and the purchaser.
2. Thebank resenses its right to accept or reject any bid without assigning any reason whatsoever,

3. Public Auction for Gold will take place on 0400872025 between 12.00 p.m. to 3.00 p.m.. at the above

mentioned Branches,

4, Thesuccessful bidder will bome GST as applicable rate on final bedding amount

5, Dther details regarding descrption of gold omaments and auction will be made available at site Visit

https:/fegold.auctiontiger.net

Pleasa contact 6352634523 or 9023724780 for more informabion. Visit https:/legold.auctiontiger.net for

datailed terms & condilions;
Date 170712025 Place : Pune

Manager,

Canara Bank

HATSUN AGRO PRODUCT LIMITED

HAP

CIN: L15499TN1986PLC012747
Regd.office: No.41 (49}, Janakiram Colony Main BEoad, Janakiram Colony, Arumbakkam,

Chennai - 600 106. Tel: 044 - 4796 1124 | Fax; 044 - 4706 1124
Email: secretarialf@hap.in | Websita: www.hap.in

STATEMENT OF UNAUDITED STANDALONE & CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2025

STANDALONE (T in Crores except EPS)
g Quarter Ended Yaar Ended
No Particulars 30" June, 2025 | 30" June, 2024 | 31" March, 2025
! Unaudited Unaudited Audited
1. | Total Income from operations 253822 237723 8.686.71
2. | NetProfit! [Loss) for the period (before Tax, Exceplional and !
or Extraordinary itams) 201,31 175.58 386.15
3. | MetProfit/ (Loss) for the period before Tax (after Excaptional and |
ar Extraordinary Items) 20131 175.58 386.15
4. | NetProfit/ (Loss) for the period after Tax (afler Exceptional and |
or Extraordinary tems) 148.08 130.54 28544
5. | Total Comprehensive Income for the period 148.19 131.40 285.61
6. | Pad-up Equity share capital (Face value of Re, 1/- per share) 22.28 22.28 22.28
7. | Reserves {excluding Revaluation Kesarve as shown in the audited
Balance Sheat of previous year - 1,701.93
8. | Earnings per share (of Re.1/- each) (Not annualised).
a. Basic 6.65 5.86 12.81
b. Diluted 6.65 5.86 12.81
CONSOLIDATED {7 in Crores except EPS)
: Quarter Ended Year Ended
H;:r Particulars 30" June, 2025 | 30" June, 2024 | 31" March, 2025
y Unaudited Unaudited Audited
1. | Total Income from operations 2,594 20 237723 8.719.32
Z2. | MetProfit! (Loss) for the penod (before Tax, Exceplional and |
or Extraordinary llems) 184 24 175.58 37730
3. | MetProfit! (Loss) for the penod before Tax (after Exceplional and /
or Extraordinary ltems) 164,24 175.58 31730
4. | MetProfit/ (Loss) for the period after Tax (after Exceptional and /
or Extraordinary Items) 135.19 130.54 278.81
5. | Total Comprehensive Income for the period 135.34 131.40 278.96
6. | Paid-up Equity share capital (Face value of Re, 1/- per share) 22.28 2228 22.28
7. | Reserves (excluding Revaluation Reserve as shown in the audited
Balance Sheet of pravious year - 1.695.28
8. | Earnings per share (of Re.1/- each) (Mot annualised):
a. Basic 6.07 5.86 12.91
b, Diluted 6.07 586 12.51
Notes:

1. The above iz anextract of the detailed format of Quartery Financial Resuls filed with the Stock Exchanges under Regulation 33 of the SEBI {Listing
Qbligations & Disclosure Requirements) Regulabions, 2015, The full format of the Financia! Results are avadable on the website of the Stock Exchange(s)

iwww. bseindia com & waww.nsaindia.com) and the Listad enfity (www.hap.in)

2 The above unaudited financial resufls prepared in accordance with the recognilion and measurement princsples [2id down in the Indian Accountng
Standard 34 “Interim Financial Reporting” {Yind A5:347, prescribed under Section 133 of the Companies Acl, 2013 have been reviewed by the Audit

Committee and approved by the Board of Diraclors at s mesting held on July 18, 2025

Place: Chennai E
Date: 18" July, 2025

For Hatsun Agro P

roduct Limited
Sd/-
C Sathyan

Vice Chairman
DIN: 00012439

PUBLIC NOTICE

This is to inform the public at large that, Mrs. Christina Gautam
Kharat, who was working as a Matron in The Bishops School,
Camp, Pune, had resigned and was relived from her services with
effect from 03/09/2020. Post her resignation she left back few of
her belongings in the school pramises,

Recently, the school has come 1o learn of Mrs. Christina Gautam
Kharat's sad demise. Till date no legal heir or relative has claimed
her belongings. Therefore, the school has no other oplion but to
dispose off the same.

If any person has claim to the said items he/she should come with
valid documents to prove their claim and proper identification of
them being legal heirs or relatives of Mrs. Christina Gautam
Kharat, within 7 days of publication of this notice.

In the event her belongings are nat claimed within the stipulated
time period, the same shall be disposed off and thereafter no claim
shall be enterlained nor shall the school or it's management be held
responsible for disposal of the same.

Pune, Dated : 17/07/2025

Mr. Shayne McPherson
Principal, The Bishop's School,
5 A, General Bhagat Marg, Camp, Pune — 411 001.

PUBLIC NOTICE

THIS PUBLIC NOTICE 15 GIVEN FOR AND ON BEHALF
OF MR. PERINKULAM SUBRAMANIAM GANESH

NOTICE is hereby given thal the original title Agreement
For Sale of Ownership Flat, dated - 04/10/1991, registered,
in the office of Sub Registrar, Haveli-1, at serial no.
1486 [ 1991, is lost, in respect of Flat No.7 admeasuring
B30 sq. ft approx., on the 1st floor, in the building "Saidham
Sahakari Griha Rachana Sanstha Mydt,, along with one Car
Parking, on the land bearing Plot no, 52, out of 5, No. 5898,
in Gujratwalla Colony, also known as Vidyasagar Colony,
situated at Gultekdi, Bibvewadi, Pune 411 037, Taluka
Haveli, Dist. Pune, within the local limits of Pune Municipal
Corporation. The Owner of above said flat PERINKULAM
SUBRAMANIAM GANESH has registered a complaint on
17/07/2025 at Police Station BIBVEWADI (Pune), bearing
Lost Report no. 120718/2025. In case any person finds the
same, kindly contact on Mobile no. 2004098525, within 7
days of publication of this notice.

SAVITA B KAMTHE

ADVOCATE

111, 18 , QUEENS GARDEN, PUNE - 411001,
Cell No. 9307854849

Place: Pune
Date: 1972025

XCHANGING SOLUTIONS LIMITED

(a DXC Technology Company) -
CIN: L72200KA2002PLC030072 i
Registered Office: HP Avenue, 39/40, Electronic City
Hosur Main Road, Bengaluru 560 100, Karnataka, India
Tel: +91 - 80 - 6972 9602
Email : xchangingcompliance@dxc.com Website : www.dxc.com
URL: https://dxc.com/in/en/about-us/xchanging-solutions-limited-investor-relations

NOTICE OF THE 24™ ANNUAL GENERAL

MEETING AND E-VOTING INFORMATION

NOTICE is hereby given that the 24" Annual General Meeting (“AGM”) of the
Members of Xchanging Solutions Limited (“XSL”/ “the Company”) will be held on
Tuesday, August 12,2025 at 10:00 A.M (IST) through Video Conferencing (“VC”)/
Other Audio Visual Means (“OAVM?”) to transact the businesses, as set out in the
Notice of the AGM.

In compliance with the Ministry of Corporate Affairs (“MCA”) and the Securities and
Exchange Board of India (“SEBI”) Circulars, the Notice of the AGM and the Annual
Report, including the Standalone and Consolidated Audited Financial Statements,
for the Financial Year 2024-25 has been sent on Friday, July 18, 2025 only by
electronic mode to those members, whose e-mail addresses are registered with the
Company / Registrar and Share Transfer Agent (“RTA”) / Depositories. In
accordance with Regulation 36(1)(b) of SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, as amended (“Listing Regulations”), a physical
communication containing the weblink and exact path of the Company's website
where the Annual Report can be accessed, is being sent to those shareholders
whose email addresses are not registered. Members may note that the Notice of the
AGM and Annual Report for the Financial Year 2024-25 will also be available on the
Company's Website at https://www.dxc.com/in/en/about-us/xchanging-solutions-
limited-investor-relations, websites of the stock exchanges i.e. National Stock
Exchange of India Limited and BSE Limited at www.nseindia.com and
www.bseindia.com respectively and website of KFin Technologies Limited (“KFin
Technologies”) at https://evoting.kfintech.com.

Pursuant to Section 108 of the Companies Act, 2013 read with Rule 20 of the
Companies (Management and Administration) Rules, 2014, as amended from time
to time, and Regulation 44 of listing Regulations, the Members holding shares
either in physical form or dematerialized form, as on the Cut-off date i.e. Tuesday,
August 05, 2025, may cast their vote electronically on the business as set forth in
the Notice of the AGM through the Electronic Voting System (“Remote e-Voting / e-
Voting”) provided by KFin Technologies. The Members are further informed that:

1

i. The business as set forth in the Notice of the AGM may be transacted through
voting by electronic means;

ii. The Remote e-Voting shall commence on Saturday, August 09, 2025 (9:00
A.M. IST) and ends on Monday, August 11, 2025 (5:00 P.M. IST). Remote
e-Voting module will be disabled at 5:00 P.M. (IST) on Monday,
August 11, 2025;

iii. The Cut-off date for determining the eligibility to vote by Remote e-Voting or
by e-Voting system at the AGM shall be Tuesday, August 05, 2025;

iv. Any person who acquired shares of the Company and become a member of
the Company after the dispatch of the Notice of the AGM and holds shares as
of the Cut-off date i.e. Tuesday, August 05, 2025, may obtain the login ID and
password by sending a request at evoting@kfintech.com. However, if the
person is already registered with KFin Technologies for e-voting, then the
existing user ID and password can be used for casting their vote;

v. Members may note that :

(a) The Remote e-Voting module will be disabled by KFin Technologies,
beyond 5:00 P.M. (IST) on Monday, August 11, 2025 and once the votes
on resolution is cast by the member, he/she shall not be allowed to change
it subsequently;

(b) The facility for e-Voting will also be made available during the AGM and
those members present in the AGM through VC facility, who have not cast
their vote on the resolutions through Remote e-Voting and are otherwise
not barred from doing so, shall be eligible to vote through the
e-Voting at the AGM,;

(c) The members who have cast their vote by Remote e-Voting may also
attend the AGM but shall not be entitled to cast their vote again;

(d) Only persons whose names are recorded in the Register of Members or in
the Register of Beneficial Owners maintained by the depositories as on the
Cut-off date shall be entitled to avail the facility of Remote e-Voting or
e-Voting at the AGM,;

(e) Members attending the AGM through VC/ OAVM shall be counted for the
purpose of reckoning the quorum under Section 103 of the Companies
Act, 2013;

vi.The instructions for joining the AGM and detailed procedure for
Remote e-Voting / e-Voting for the members holding shares in
dematerialized mode, physical mode and for members who have not
registered their email addresses is provided in the Notice of the AGM;

vii. Members whose email ids are already registered with the Company /
RTA / Depository Participant (‘DP'), may follow the instructions for remote
e-Voting as well as e-Voting at AGM as provided in the AGM Notice.
Members holding the shares in physical and demat form who have not
registered their e-mail addresses with the Company/ RTA or with the respective
DPs can temporarily get their email IDs registered with the RTA by accessing
the link:https://ris.kfintech.com/clientservices/mobilereg/mobileemailreg.aspx and
follow the temporary registration process as guided thereafter, to receive the
Notice of AGM and Annual Report for the financial year 2024-25 through email
and/ or receiving instructions for Remote e-Voting and instructions for
participation in the AGM through VC/ OAVM; and

viii. In case of any queries, you may refer the Frequently Asked Questions
("FAQs') for the Members and 'Remote e-Voting User Manual' for Members
available at downloads section of https://evoting.fintech.com or call on toll
free no.: 1800 309 4001. In case of any queries or grievances relating to
e-voting, the Members may contact Mr. Anandan K, Manager at
KFin Technologies Limited, Selenium Building, Tower B, Plot 31 & 32,
Financial District, Nanakramguda, Serilingampally, Hyderabad, Rangareddi,

Telangana — 500 032 at email id evoting@kfintech.com or call
KFin Technologies's toll free No.: 1800 309 4001.

For Xchanging Solutions Limited

Sd/-
Radhika Khurana

Company Secretary
Membership No: A32557

Date : July 18, 2025
Place : Gurugram

epaper.financialexpress.com

PUBLIC NOTICE

Know all men by this Public Motice
given Lo public at large that my client,
Latg Vashdev Dialdas Bharaani Riat:
Basta Peth, Pume — 411001 Throwsh
[.egal Heirs viz Renu Mohan Daryanani
isabsoluic & bowlul owner of Fiai Mo 4-
A admeasuring about 300 5, s Built-up
area which is situated on Second Floor in
| Building constructed on land bearmg
City Survey Mo, 238 at Village- Hagia
[ Pieth, Pume City, Taluka Haveli, District
Pune- 411001, The said gwner i.e., my
chient viz, Renw Moban Daryanani had
less) misplaced the said Original
."'n.a._'_n.‘q::l:lr_'ﬂl dated 10002, 19405 ﬂz’igi.lliﬂ
[nckesc-11: o igi:l.‘ll HI:Ei':.fI:.’IfIEI]r'I RI.:'I:."_"iFI'I ol
said Flat, with respect to shid Flat. The
tanid Original Agreement dated
[ 02,1995 was duly registered. on
FXN22022 ar Sermal Moo TR 905
|:l|?ﬁ|r|.: SI!II'H{'Fi.’gH:El '[':ll'f_ll.:l; H.l\--ﬁ]: '.'\.ll
T hetween Late Vasudey Dhaldas
Bharwani & Developer viz., s Parakh
Associates, Munme, Further my client has
filed Online Pelice Complaint dated
| 60T 2NES hq.'.'|11'r'||_: Lot Ft:.,:pml: M
| 2051 3-2025 with respac o logz of
_1_]|,‘ij__r|||:|.| e"upl.'-e_:rln_"rl'l dared 1002, 1905
[ Original Index-11, onginal Regisicaton
Receipt, Hence ifany person found the
Paaigd Originals s requested o semd or
contact 1o address mentioned below
| Heivee this Pubhe Midice,
| AV ANSHUL ABHISHERK.

: FILAMNT FIRIADE
Pune T T B . Pl 7 Pl

Fhatein s Eatte. SIM B ial Bpobraa

Lhaw Fop =11k

ho Sl "EMG AN

[T P —

Diate: 1907/ 225

FORM B

PUBLIC ANNOUNCEMENT
{Regulatien 12 of the Insolvency and Bamkruptcy Board of Indla { Liquidation Process]
H.ugul-illuui-. 2006

FOR THE ATTENTION OF THE STAKEHOLDERS OF

UTECH ENGINEERING WORHKS INDIA PRIVATE LIMITED

Br. Ha. PARTICULARS DETAILS
1 I seme of conporale dettor | Utech Enginessing ¥Works Indla Privarte Limited
Dt of incorporation of corpoesta. | 16/08/3901
| Dt
3, | bty wnder which comansse:
debtar | incerporated” regisianed
4, | Corporste Mentiy Mo, / Limited
Linbil iy erification Mo of
| covpeente debio
5, | Addeess of the regsiened ofice
and prncped office (If any) o
coorporete dietilon

| Rogsinr of Companies- Makarmashts, Pune
| LT 1 IoMH 1S PICOE2ST T
. 2065 Sacashn Path, Ansett Residency, Tilak Road

Hr. Hotel Ginia Fing 1018 106, Pura, PLINE,
Wiharnshir, Incin, 412030

G, | et of closure of Inaohency | eS0T/ 2035
Resson tion Process

¥ I i|:| ikalion commenEmert o o] ] OF T 1S ERCLT Oriier communicabion reasad by
al conoraleE debior Licpaelanes o 17 /07 F2025)

8, | Mame of the insohency |Fajpsh 5. 8hah

professiong adng a5 bouideior. | Reg Mo, IBBLPSGO02PN00582 20081011581
Segsiralion nurmber of the
renlvaney' professionsl Bofing as

| liquigitor
g, | fadckrss of the Soudsiorn, i
regisiered veltin the Board
E-mal of tha liqukdetonas
regisered wath the Boam

10 Aalckess |0 be used e 'Hr.rg. Address: 701, erllh.l.::u.ﬁ{.w'.lrml'l.ﬂ]m
c¥Tespondance wih the Sgudaior | Premarand Socety, Mear Rejendrenagar. New Feth,
E-mai 10 ba wsed for Pune 441 030
cxr nesparcence with the ioudor | Emailt g ubescheng nessrnngEgmaloom

resnah 2T Tma oo,

D600 2025

.Mﬁm T, Laserrelaa Apartrment, Cop Presramand
Society, Mear Rajendranags M Peth, Pune 411 030
Ernait rEsha b oM Loom

11. | Last deve for submession of
clatirres Mohos

Mot (4 hereby @een ihal he Mationsl Company Law Tribiunad (Mumbeal Bench, Court-0il)
hes orgared the cormemencament of liguidation of Ulach Enginearing Works india Private
Limited on OF /072028 (MCLT Grder communigation recaread by Liguidator oo
17/07,2025)

Tha slakshcidars of Ubach Englaneering Works India Private Limited are hergby calleo
upen to submit therclaims with proof on or bofore Leth August 2025, te the liquidstor at
i afelregs mentioned agairsl ibem Mo 10

Tha financial cradicens shall subait thair claims #ith proot Dy elactronds means anl All others
cre s mn submit thiclaims with the proofin FEErRan, By pst or by ESCironaG rmeans
Zubmission of false or misleading proof of clams ahall attract penalties.

In casa g stgkeholdar doas not submit its clalms IJ-\JIII'IE he liguidation process, the clalims
submetted iy such g-stakehocer gunng tha corporate insHxwvancy res uginn PIOCERSEE under
the ingodvency and Bankrupicy Boacd of India {(insabendy Reselilion Pracess foc Carpirate
Persons} Repulations, 2016 shall be desmed 1o be submitted under section 38,

Rajesh 5, Shah

Reg Mo, IBBI/IPA-002/1P-NOOS92,/ 20181911881

Date: 19/07 /2025

Place: Puna
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